CENTR AL ADMINISTR AT IVE TR IBUNAL
PRINC IP AL BENCH
¢ NEW DELHI
Me A l\ilo 3030/94
n
Q.4 NO. 618/93
New Delhi, 8th September, 19%
THE HON'BLE Mi. S. R. ADIGE, MEMBER (A) °

M. K. Dhar,
R/0 C-11/1, Bapa Nagar,
By Aplicant shri A, K. Vali
Sus
l. Union of India through
Secretary, Ministry of
C Home Affairs, New Delhi,

2. Secretary, Jeptt, of
Personnel, New Delhi., +e+ Respondents

By Advacate shri B. Lal

O R D E R (ORAD

M. A. No, 3030/94 has been moved by the applicant

praying for withdrawal of the O.A Prayer allowed.
O.A. No, 618/93 is disposed of as withdrawn.
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